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sation, the amount belonging to fin-
ancial institutions outstanding against 
ihese and the amount of private capital 
invested in them ; and 

(c) what percentage of share capital 
was invested by the general public in  
these industries  ?] 

f [THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY   
(SHRI   CHARANJIT   CHA- 
NANA) : (a) to (c) A Statement is 
attached. (See Appendix CXVI. An-
nexure No. 130).] 

 

 Expansion of industries 

2028. SHRI HUKMDEO NAR-
YAN YADAV : Will the Minister of 
INDUSTRY be pleased to state : 

(a) the names of the monopoly 
houses with the names of their res-
pective industries in whose case the 
orders have been issued from January, 
1980 to October 1980 for expansion, 
development and modernisation and the 
amount of expenditure to be incurred 
thereon alongwith the number of 
persons likely to get employment or to 
be rendered unemployed  thereby   ; 

(b) the names of concerns per-
mitted for the import of material from 
foreign countries for this purpose and 
the amount to be spent on such   
imports;   and 

(c) whether the Government had at 
the time of issue of orders got the 
matter fully enquired into if so, what 
are the names of the authorities which 
have enquired into the matter ?] 

 

t [ ] English translation. 
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t[THE MINISTER OF STATE IN 

THE MINISTRY OF INDUSTRY  
(SHRI  CHARANJIT  GHA- 
NANA) : (a) In respect of undertakings 
registered under the MRTP Act, 1969. 
50 letters of intent were granted during 
the period January-October 1980. 

Details ol licences letters of intent 
issued are published monthly giving 
name of undertakings, the article of 
manufactures applied for, the nature of 
the industrial licences (New 
undertaking, substantial expansion or 
new article) as well as the location. 

The amonnt of expenditure incurred 
thereon and the employment are 
dependent upon the actual im-
plementation of the letter of intent/ 
industrial licences, and no centralised 
statistics   are  maintained   of these. 

(b) All imports are governed by the 
Import Policy announced by 
Government from time to time. A 
weekly bulletin of import licences, 
export licences and industrial licences, 
is published by the C.C.I. & E. and 
copies of these publications are avai-
lable in Parliament Library. 

t [ ] English translation. 

(c) The Approvals Committee, 
under the Industrial Licensing Rules 
makes a recommendation in respect of 
industrial licensing applications on the 
basis of investigations as may be 
necessary and a report submitted to the 
Committee by the concerned 
administrative/technical authorities.] 

Hindustan Photo Films Ltd. 

2029. SHRI M. S. RAMACHAN-
DRAN : Will the Minister of INDUS-
TRY be pleased to state : 

(a) whether the proposal for 
expansion of Hindustan Photo Films 
Ltd., Ootacarnandalam for manufa-
cturing of colour Films has been ac-
cepted by Government  ; 

(b) if so, hat ware the reasons for 
the delay in starting the project ; and 

(c) what is the estimated cost of the 
project and the employment potential ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY   
(SHRI   CHARANJIT   CHA- 
NANA) : (a) The project for the 
manufacture of Cine Colour Positive 
Film is under Government's consi-
deratian. 

(b) Does not arise. 

(c) The estimated cost of the pro-
ject is about Rs. 140 crores and the 
employment    potential    about   765. 


